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qEF TREEH i ST A

T2 feeet, 3 Sadt, 2025

FT.IM. 68(3N).— FralT TLHY, WA THN ATATT 1956 (1956 1 48) (Fr&r zod zo=
THT 3T ATTHAH gl AT §) T &TT 3F sl IT-eITT (1) FIT T&T LhAT T TN F2d g0, g THTHT
g1 ST % 7T o g TsT % aediqe forer § NH322 % fh.ft. 68.5 & frwft.72 (Sem o - s+
FHAT, THTELUTAT, TAEAR) T & -G o AT (ATS H07/Uee MeeT Algd 2-AA/4-A FHT IAT
AR, LA, e 3T TATAA o Al TAST & (0 qg A TUtera g et |@ferd aui = sTg=T
H 3T AT &, U 1 T ST FA o AT AT T AT FHLdT g |

Fre AT =Af<h, ST 3% 9 ° Baeas g, S Afaf=aw &t amr 37 it IT-am7 (1) F eI qarh

TSI o o0 UHT IF o ITANET 92 TSI H TH ATSEEAT & TR il AT 8 ShHE & 6 Fia< st
JTITT T FT T |

T Tl ST HETH TTTerehT<d, ST (ST 9 - SIS TRTIehel 1 foriad &9 7 & sl STur
T I ITh ATYTT ATAHRIAT TR SITUT ST |eqq ariarert<r, smafxrerar &1 =g &9 7 37 BT fBfaes

83 G1/2025 @)
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AT G G ST T SGHT QT AT UHT S 6 Gaars 6 THTq a97 UHT i = Fa & T4, I

Fre 2l, IS8 Ter| TTeal aeas a9, a9l T AT a7 AT &l T HT Tl T SAATATT HT
AT |

I Aty v g 37 Fr ST-amT (2) F A= wery wrfery g T war #re oft sweer
HTaw g |

TH ATIAAT F FAT A ATAT T F TG AT AT A GqT IHAFRTT F I FATAT §
STASY g AT IAHT (gadg ATwIT T Aequr T ST Jehar & |

ERCl

R ST F gaeiiR et § NH322 % .1, 68.5 & f&.#1.72 (ST 9 - steivr e, gargned,
HUER) % g oI it ST A1t =T AR AT ST afgd S v /it e

=T &7 A [agR S T 919 FHEIqL

EIRED I HE&AT AR TR || g R TFT || T wT e C\LEIRERT

He (T ThE) (FRT)

1 2 3 4 5 6

AT T ATH: ATRARR
T T AT G4 (IT7 9&4qT- 119)
1 100 st (Ir2ae)  ||is-1 0.0114 (F%F7T) 0.0114
2 209 st (arzae)  ||+fi-1 0.05 (F%a7) 0.05
3 210 st (Ir2ae)  ||is-1 0.022 (ZFAT) 0.022
4 211 st (TEae)  ||geee-1 0.044 (F%77) 0.044
5 213 st (Ir2ae)  ||+is-1 0.0042 (Z%77 ) 0.0042
6 214 EEHCIE R GiES 0.064 (F%a7 ) 0.064
7 215 s (ST=ae)  ||His-1 0.0349 (3F97) 0.0349
8 216 foft (rreae)  (|+fis-1 0.1122 (%47 0.1122
9 217 iiﬁ[t;bjed frz-1 0.0628 (zFaY) 0.0628
10 218 fsft (amzere)  (|sfis-1 0.1279 (%47 0.1279
11 219 ST (T=2ae) || 0.0558 (Fa7 ) 0.0558
12 220 fsft (rzae)  ||fis-2 0.043 (FFT) 0.043
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13 226 fsft (meere) |+ 0.0109 (F7¥) 0.0109
14 231 fsft (meere)  (|sf=-1 0.006 (FFT7 ) 0.006
15 70 fasft (mzee) ([ 0.0086 (FF2a7 ) 0.0086
16 99 st (STEae)  ||Hs-1 0.0173 (Fa7) 0.0173
e T ATH: AL (AT §&4T- 129/2)

17 11 ST (T2ae) || 0.0015 (ZFa7) 0.0015
18 14 EECIEEE I e 0.0011 (ZFT7) 0.0011
19 15 fasft (rzee) (e 0.0036 (%247 ) 0.0036
20 16 fsft (reae) |1 0.0028 (F7¥) 0.0028
21 17 fsft (rzae) (|1 0.0002 (FF2a7) 0.0002
22 3 fsft (reae) ([ 0.0005 (Z#7) 0.0005
23 7 fsft (reae) ([ 0.0001 (7)) 0.0001
24 8 fsft (rzae)  ||fis-2 0.0003 (FF2a7) 0.0003
25 9 fAsft (reae) ([ 0.0007 (7 0.0007
T T ATH: AL (AT S=4T- 129/3)

26 10 fasft (meere)  (|sfis-1 0.0103 (F7¥) 0.0103
27 103 fasft (meere)  (|sfis-1 0.0083 (7Y 0.0083
28 106 st (zae) (|1 0.0048 (FF2a7) 0.0048
29 112 st (ST2ae) [Tt a=at 0.0018 (Fa7) 0.0018
30 113 st (zae) (W 0.0102 (FF2a7) 0.0102
31 118 ALFHTLT (ATHTLN)|[BTE & 0.0022 (F#a7 ) 0.0022
32 119 LT (TTHTLN)|[BTE & 0.0264 (F%F7T ) 0.0264
33 124 st (IT2ae)  |[meEe 0.0007 (2Fa7) 0.0007
34 126 st (IT2ae)  ||aeee-2 0.0055 (%37 ) 0.0055
35 142 EEIRCIEEE I CRESSY 0.003 (FF47 ) 0.003
36 160 fsft (reae) ||+ 0.0008 (77 0.0008
37 161 fsft (reae)  |[$fis-2 0.0003 (7)) 0.0003
38 162 s (ST=ae)  ||Hs-1 0.001 (33T ) 0.001
39 163 fsft (amzere)  (|sfis-1 0.0006 (FFa7 ) 0.0006
40 165 s (IT2ae) [ 0.0126 (Fa7) 0.0126
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41 166 fsft (meere) |+ 0.0004 (7 0.0004
42 167 ST (T2ae)  |[mee 0.0041 (ZFa7) 0.0041
43 168 fsft (sreae) ([ 0.0001 (%77 0.0001
44 179 fsft (meere)  (|sfe-1 0.0005 (7 ) 0.0005
45 180 fsft (reae) |91 0.0017 (7T 0.0017
46 3 fsft (meere) |+ 0.0023 (7 0.0023
47 7 fsft (meere)  (|sf=-1 0.0035 (7 ) 0.0035
48 8 fsft (rzae) (|- 0.0086 (%247 ) 0.0086
49 9 fasft (meere) (|1 0.0057 (7Y 0.0057
50 93 fsft (rzae) (|1 0.0003 (FF2a7) 0.0003
51 95 fasft (meere) (|1 0.0039 (7 0.0039

Total 0.8054

[®T. . RW/PAT/MUKTAPUR/ROB/NH 322/LA/2024/ 3A]
AT I, FAgerw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 3rd January, 2025

S.0. 68(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH322 in the
stretch of land from Km. 68.5 to Km. 72 (Distrct Land Acquisition office, Colectorate , Samastipur) in the district of
SAMASTIPUR in the state of BIHAR, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, District Land Acquisition Officer
in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of
being heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making
such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the
objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.
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SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH322 in the stretch of land from Km.
68.5 to Km. 72 (Distrct Land Acquisition office, Colectorate , Samastipur) in the district of SAMASTIPUR in the

state of BIHAR

|State: BIHAR |District: SAMASTIPUR |
SI. No. Survey/Plot Type of Land Nature of Areal Area
Number Land (in Local Unit) (in Hectares)

L 1 | 2 | 3 L4 | 5 I 6 |
|Ta|uk: Warisnagar |
|Vi||age: Sari (Thana no-119) |
L [[00 [Private [BHITH-L || 0.0114 (Hectare )| 0.0114]
2 ||209 ||Private IBHITH-1 || 0.05 (Hectare)|| 0.05|
3 ||l210 ||Private |IBHITH-1 || 0.022 (Hectare )| 0.022]
[4 211 [Private IDHANHAR-1][ 0.044 (Hectare )| 0.044]
5 213 ||Private [BHITH-1 || 0.0042 (Hectare )| 0.0042)
l6 ||214 ||Private |IBHITH-1 || 0.064 (Hectare )| 0.064]
[ 215 [Private IBHITH-L || 0.0349 (Hectare )| 0.0349]
I8 216 ||Private [BHITH-1 || 0.1122 (Hectare )| 0.1122)
lo ||217 ||Private |IBHITH-1 || 0.0628 (Hectare )| 0.0628|
[0 |8 [Private IBHITH-LT || 0.1279 (Hectare )| 0.1279]
11 219 ||Private IMAKAAN || 0.0558 (Hectare )| 0.0558]
12 [|l220 ||Private [BHITH-2 ||  0.043 (Hectare )| 0.043]
13 |26 [Private IBHITH-L || 0.0109 (Hectare )| 0.0109]
14 231 ||Private ||Bhith-1 | 0.006 (Hectare )| 0.006|
|15 [l70 ||Private IMAKAAN || 0.0086 (Hectare )| 0.0086|
16 |loo [Private IBHITH-L || 0.0173 (Hectare )| 0.0173]
|Vi||age: Manipur (Thana no-129/2) |
7 | ||Private IMAKAAN || 0.0015 (Hectare )| 0.0015|
s | [Private IMAKAAN || 0.0011 (Hectare )| 0.0011]
119 |15 ||Private IMAKAAN || 0.0036 (Hectare )|| 0.0036|
20 16 |[Private |IBHITH-1 || 0.0028 (Hectare )| 0.0028|
[21 [[17 |[Private |[BHITH-1 || 0.0002 (Hectare )| 0.0002]
22 3 ||Private IMAKAAN || 0.0005 (Hectare )| 0.0005]
23 7 |[Private IMAKAAN || 0.0001 (Hectare )| 0.0001]
24 1B ||Private |[BHITH-2 || 0.0003 (Hectare )| 0.0003|
|25 llo ||Private IMAKAAN || 0.0007 (Hectare )| 0.0007
|Vi||age: Manipur (Thana no-129/3) |
26 |10 ||Private [BHITH-1 || 0.0103 (Hectare )| 0.0103|
27 ||103 ||Private I[BHITH-1 || 0.0083 (Hectare )| 0.0083|
28 ||[106 |[Private [BHITH-1 || 0.0048 (Hectare )| 0.0048|
29 112 Private EXE"IA'\IN : 0.0018 (Hectare) 0.0018
30 113 ||Private IMAKAAN || 0.0102 (Hectare )| 0.0102)
31 118 |lGovernment (SARKARI)[[HIGH IL__0.0022 (Hectare )| 0.0022|
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| | | lscHooL || I |
32 119 Government (SARKARI) SCI:(IB—%OL 0.0264 (Hectare ) 0.0264
33 ||124 ||Private IMAKAAN || 0.0007 (Hectare )| 0.0007|
34 126 Private 2D HANAHAR- 0.0055 (Hectare) 0.0055
35 142 ||Private |[DHANHAR-2 || 0.003 (Hectare )| 0.003|
36 ||160 ||Private |IBHITH-1 || 0.0008 (Hectare )| 0.0008|
7 |6t |[Private [BHITH2 || 0.0003 (Hectare )| 0.0003]
|38 l|162 ||Private I[BHITH-1 ||  0.001 (Hectare)|| 0.001]
39 |l163 ||Private |IBHITH-1 || 0.0006 (Hectare )| 0.0006|
[0 |65 [Private IMAKAAN || 0.0126 (Hectare )| 0.0126]
l41 ||166 ||Private IBHITH-1 || 0.0004 (Hectare )| 0.0004]
a2 |67 ||Private IMAKAAN || 0.0041 (Hectare )| 0.0041|
43 |68 [Private IMAKAAN ][ 0.0001 (Hectare )| 0.0001]
l44 179 ||Private IBHITH-1 || 0.0005 (Hectare )| 0.0005|
l4s |l80 ||Private |IBHITH-1 || 0.0017 (Hectare )| 0.0017|
6 |3 [Private IBHITH-L || 0.0023 (Hectare )| 0.0023]
la7 7 ||Private [BHITH-1 || 0.0035 (Hectare )| 0.0035]
l48 I8 ||Private [BHITH-1 || 0.0086 (Hectare )| 0.0086|
9 o [Private IBHITH-L || 0.0057 (Hectare )| 0.0057]
50 |93 ||Private [BHITH-1 || 0.0003 (Hectare )| 0.0003|
51 [|lo5 ||Private [BHITH-1 || 0.0039 (Hectare )| 0.0039)
| Total|| 0.8054]

[F. No RW/PAT/MUKTAPUR/ROB/NH 322/LA/2024/3A]
ABHAY JAIN, Director
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